
CENTRAL ADMINISTRATIVE TRIBUNAL. 3PBALPUR BENCH. 3ABALPUR

CIRCUIT COURT AT GUALIOR

Orioinal Application No. 42 of ?0n3

Gualior, this the 21st day of April 7nn3

Hon'ble Shri R.K, Upadhyaya — Member (Ad-rmv.^.
Hon'bla Shri 3.K. Kaushik — Member (Sudicial).

Bala. S/o, 3ardan, aqe-8n Yrs.,
Occupation - Gate Keeper,
Gualior, P.U.I. Gate No. 427,
C.R,, Rirla Naoar, Gualior,_
R/o, Village - Durari, Tehsil
District, Gualior (I*!.P.). Applicant

(By Advocate - Shri C.P. Singh)

Versus

1, Union of India, Through-
The Generd Manager, Central
Railuay, Chhatrapati Shivaji-
Terminus, Mumbai,

2. The Senior Divisional Commercial
Manager, D.R.M, Office, Central
Railuay, Ohansi (U.P.),

3, The Divisional Railuay Manager,
(Personnel), Central Railuay,
dhansi (U.P.). Respondents

ORDER (Oral)

By R->K. Upadhyaya. Member (Admnv.)

The learned counsel of the anlicant states that

full retiral benefits alonguith interest thereon, on account

of delay in payment has not been paid tn the aulicant even

though he retired as early as on 31/07/1980. According to
learned counselof the

the/applicant the respondents have issued letter dated

16/07/1999 (Annexure A/3) directing payment of pension to
not , *1^

the applicant, Houever it is/known to him asto^full retiral

dues have been given or not. In vieu of the fact that the

applicant retired in Duly 1980 ue are of the vieu that the

matter should have been examined expeditiously by the

respondents. For this purpose^the applicant is directed to

make a representation of his claims giving full details

alonguith a copy of this Original Apolication uoll ae fh*



/  * 2 *

/

copy of this order to respondent No, 3 within three weeks

from today by speed post to avoid delay. In case the

applicant makes such a representation, the respondent No, 3

is directed to dispose of the representation of the

spplicant by a reasoned and speaking order under intimation

to the applicant within a period of two months from the date

of receipt of copy of this order,

2. In view of our direction in the precedlnq

paragraph^this Original Apnlication is disnosed of at the

admission stage itsel^,

(0,K, KAUSHIK) (R,K, UPADHYAYA)
I^EMBER (3) flEflBER (a)
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